Annexure-3
Name of the corporate debtor: Avishkar Innovative Private Limited ; Date of commencement of CIRP: 01.01.2025
Version 1- List of stakeholders as on: 15.05.2025
List of secured financial creditors (other than financial creditors belonging to any class of creditors)
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1 Canara 18.01.2025 | 1,01,49,47,877 75,07,75,158Financial 0 O|Yes 100 0 26,41,72,719 0|The claim of Canara Bank in
Bank Debt respect of loan & PCFC facilities
extended by Canara bank. The
principal amount of Rs. 51.97
Crores and partial interest has
been admitted as per the
documentary records and the
remaining interest not admitted.
Total 1,01,49,47,877 75,07,75,158 26,41,72,719




